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NEW DELHI APPLICANT 

DATED: 21.12.2024 THROUGH 

NEERAJ KUMAR SHARMA (ADVOCATE) 
116 KAUTILYA APARTMENT, SECTOR 14, 

DWARKA, NEW DELHI-110078 
Mobile No. 08860051899 

e-MAIL: adv.nk15@gmail.com 
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12/20124, 1:49 PM '5 

' 

ElV Bharat I State 

trapped as flood v.eters intn:late NHAl plant in Uttaralmnd's Haridwar 

NATIONAL WORLD SPORTS ENTERTAINMENT UFESTYLE HEALTH STATE 

200 trapped as flood waters inundate NHAI plant in 
Uttarakhand's Haridwar 

The trapped people alleged lack of help from the district administration forcing the NHAI 

to launch the rescue operation on their own. 

Uttarakhand floods 

By 
Published :Aug 14, 2023, 6:26PM 1ST 

Haridwar(Uttarakhand): Amid incessant rains in the Himalayan state Uttarakhand 

leading to rise in the water !eve! of the Ganga, at least 200 workers at plant of the 

https:/lwml.eMXlarat.com'eng listvstateluttaral<handl200-tr~as-fl~v.aters-inundat&-nhai-plant-io-uttaral<hands-haridwar/na2023081418264~ 1/6 
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i2i20i24, ·; :49 PM 200 trapped as flood v.aters inundate NHAl plant in Uitaralhlna's HaridY.ar @ 
, I 

National Highways Authority of India (NHAI) plant at Bairagi camp in Haridwar were 

trapped in the flood waters on Monday, officials said. Sources said that the workers were 

working inside the plant of the NHAI when the gushing flood waters inundated the 

premises thereby trapping the workers inside. 

Also read: Rain fury: in Uttarakhand leaves 3 dead, defense training academy 

collapses, Chardham Yatra suspended 

Soon a rescue operation was launched by the rescuers to evacuate the workers and shift 

them to safer locations. However the gushing waters hindered the rescue operation, an 

official said. The trapped employees said that as soon as they saw the water entering into 

the premises of the plant, they promptly informed the district administration to send an 

SOS for help. 

However. the district administration officials did not react promptly to their distress call 

forcing the local NHAI officials to launch a rescue operation on their own, the trapped 

employees said. The incessant rains in Uttarakhand have created a flood !ike situation in 

the low lying areas. The water level of Alaknanda and Bhagirathi rivers has already 

crossed the danger mark prompting authorities to issue an alert. 

The \.Vater level of Alaknanda river in Srinagar Garhvval has reached one n1eter above the 

danger mark. Amid the worsening flood situation, a total of 7000 cumecs of water has 

been released from the dam of the Srinagar Hydroelectric Project, which has flooded the 

low lying areas. 

For All latest Updates ~Follow Us 

0 TAGGED: Ganga Water Enters NHAI Plant NHAI Plant Haridwar 

NHAI Employees Trapped In The Plant Waterlogging In NHAI Plant 

NHAI Plant In Haridwar Flooded 

ABOUT THE AUTHOR 

https1iwNN.eMJharffi.com/englishlslatelutlarai<handl200-trappecl-as-flood-v.aters-inundate-nhai-plant-in-uttarakhands-haridY.ar/na2023081418264236Zl62962 216 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH,NEW DELHI 

IN 
I.A NO OF 2024 

O.A NO OF 2024 

IN THE MATTER OF: 

HR. BIJENDRA KUMAR 
APPLICANT 

VERSUS 

UTRAKHAND POLLUTION CONTROL BOARD (UKPCB) & ORS. 
RESPONDENTS 

AFFIDAVIT 

I, BIJENDRA KUMAR C/0 RUDAL URF PRAKASH CHAND,NEAR 

RAVIFAS MANDIR, IBRAHIMPUR, NHAGTANPUR ADIPUR URF 

IBRAHIM,HARIDWAR, UTTARAKHAND. PIN 249402(aged 54 

Years) , do hereby solemnly affirm and declare as 

under :-

1. That the deponent is the applicant in above 

noted case and filing the additional documents 

and fully conversant with the facts and 

circumstance lS competent to swear this 

'affidavit before this Hon'ble Tribunal. 
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2. That the accompanying filing additional 

documents on direction of Hon' ble tribunal 

on dated 03.12.2024 the contents of which 

have been read over and explained to me in my 

vernacular language and I admit there 

correctness after having been understood the 

same and say that they are in accordance to 

my instructions, briefing and narration. 

3. That the accompanying additional Documents lS 

part and parcel of this affidavit, the 

contents of which have been avoided repetition 

here for the sake of brevity only and be read 

as constituent body, part and parcel of this 

affidavit. 

_ [; 74rv}LL7~,l 
DEPONENT 

VERIFICATION 

Verified at ............ , 
~. o~c !024 

on day of .. Dec, 2024, that 

the contents of my above affidavit are true and 
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correct to my knowledge and nothing material has 

2 1' DEC 2024 
_£ _;{~}lu'C~ been concealed therefrom. 

r-- CERTIFIED THAT DEPONENT 

St•.IM-s ......... -~.--.. -- ............ Age ................. I 
Slo,W/o,Oio ... ~ ..... ., .. i 
Rio.................... . . -· ............ · 1 
ldentlfled by s• ·-. C-hf.· ....... -- ..• \ 
has solemn!• r,, · (: -• at Delh1 
On............ ~-. . • tha: ·h-. 
cer1tents of q·- _ - .~,- "ff'L1r: ~an read 
& explained" . .-n1-i&. . .·u~ & (;'Or'reew, 
his/her knowleu~e~ 

NITENI:)RA KUMAR, NvTARY P~L.IC 
Govt. of India, DELHI 

DEPONENT 
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